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I, the Chairman of the Committee on Private Members' Bills and Resolutions,
having been authorised by the Committee to present the Report on their behalf,
prescat this Tcath Rcport.

2. The Committec met on 28 April, 1992 for—

1. Qlassification and allocation of time for discussion of Bills (vide Appecadix)
uader clauses (b) and (c) of Rule 294(1) of the Rules of Proocedurc.

II. Allocation of time under rule 294(1){(e) of the Rules of Procedure to the
Resolutions at itcm Nos. 2 and 3 set down in the List of Busiacss for
Thursday, 30 April, 1992.

. Qlamification and aliocation of time (o Bills

3. The Committec considered classification and -allocation of time to four Bills
specified ia the Appendix.

4. After comsidering all aspects of the Bills, the Committee recommend that
(i) The Natiomal Population Policy Bill, 1992 by Shrimati Pratibha Devisingh
Patil .and (ii) The Judges (Inquiry) Amendment Bill, 1992 (Amendment of
section 3) by Shri Somnath Chatterjce, be placcd in category ‘A’ and the
remaining two Bills be placed in catcgory ‘B'. The Committce recommend
allocstion of time for cach of the Bills as shown in column 5 of the Appendix.

Allscation of time 1o Resolutions
5. The Commitice recommend allocstion of time to resolutions as follows:
(1) Resolétion by Shri Satyagopsl Misra regarding compensation 2 hours
W victims of Bhopel gas disastcr.
(2) Resolution by Shri Sudhir Giri regarding sanctions against 2 hours
Libya. )
Recommendations

6. The Committec recommend that—

(i) the classification and allocation of time to Bills by the Committee, as
shown ia the Appendix, be agreed to by thc Housey and

(i) the allocation of time to resolutions, as shown in paragimph S above, be
agreed to by the House.

NEW DELHI; S. MALLIKARJUNAIAH,
April 28, 1992 Chairmen,
Committee on Private Members'

Vaisskhe 8, 1914 (Saka) Bills and Resolutions.



APPENDIX
SL. Name of the Bill and Bill No. Category Time re-
No. member-in-charge rccom- commended
mcnded
1 2 3 4 s
1. The National Population Policy Bill, 46 of 1992 A 2 hours
1992 by Shrimati Pratibha Dcvisingh
Patil.
2. The Representation of the People 70 of 1992 B 2 hours
(Amendment) Bill, 1992 (Amendment
of section 7) by Shrimati Dil Kumari
Bhandari.
3. The Judges (Inquiry) Amendment Bill, 68 of 1992 A 2: hours
1992 (Amendment of section 3) by
Shri Somnath Chaticrjcc.
4. The Motor Vehicles (Amendment) 66 of 1992 B 2 hours

Bill, 1992 (Amendment of section 166)
by Shri P.C. Thomas.
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